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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

OA NO. 1444/2002
MA NO. 1167/2002

;  with
OA NO. 1446/2002
OA NO. 823/2002

This the 8th day of April , 2003

HON-'BLE SH. KULDIP SINGH, MEMBER (J)

OA 1444/200c.

1 . Mf s. ManjUj Bala Sharnia,
W/o Mr. Hi'Fj'!. Sharrna
B-2/86, Se^Gtor-e, Rohini ,
Ds1h i.

2. Mrs. Meena Kumar 1
W/o Mr.Bal Raj Sharrna
329, Chopal Wali Gali ,
Shalimar Village,

if' New De 1 h i.

3. Ms. Anju
C/o Mr. Devender
H.No.136, Pocket 3,

Paschirn Puri ,
.  New Delhi - 110015.

4. Mrs. Basanti

W/o Mr.Devender
H.No.247, ESI Colony,
Basai -Darapur,
New Delhi - 110015.

5. Mr. Jai Bhagwan
5/o Mr. Jai Singh
H.No.WZ-lA (Hanuman Mandir)
Asa 1 at Pur Village,
A—2, Janak Pun ,

1^) New Delhi" 1 10058.

6. Mr. Sushi 1 Maini

S/o Shri Orn Prakash Maini
RZ-46C, H.No.104,
Nehru Garden, New Roshanpura,
Najafgarh,
New Del hi-110043.

7. Mr. Triloki Nath Sah

S/o Shri Sudershan Sah
B— 3, Ty pe—I,
Safdarjung Hospital Staff Qtrs.,
West Kidwai Nagar,
New Delhi — 110023.

8. Mrs. Seema Vashisht
W/o Mr. Amit Vash-isht
c/o Dr.T.C. .Sharrna r
H.No.401,' BegurnpUra, P.O.' Vi 1 lage; -; Begumpu'ra,
Delhi - 1,10041. .....Applicants

(BY ADVOCATE.^ i; Shri ' 'IC-N; Dhay
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versus

1. Government of NCT of Delhi
through its Principal Secretary,
Indraprastha Sachivalaya,
Indraprastha Estate,
New Delhi - 110002.

•  Delhi Taped!k Unrnulan Samiti
Ministry of Health
Government of NCT of Delhi ,
Patel Chest Hospital
Patel Nagar,
New Delhi - 110008.

(By Advocate: Sh. S.L.Lakhanpal)

OA 1446/2007

Ms. Nisha

D/o Mr. Ved Prakash
6235, Gali Gurudwara
Nabi Karim Paharganj,
Delhi - 1 10055'.

I' I
'  15

Mrs.Rorni Anand'fy
W/o Mr. T.N., Apand ,
F-16, Double Storey,
2nd Floor, Mbtia Khan
Del hi. ■ >:

n

C.

I Respondents

3- Mrs. Vandana Sharma"
W/o Mr. V.K, Sharma
AU-6, DDA Plate's Pitampura,
New Delhi-110088.

■X, 1'.'] • '

■  ' ■■■- '•
4-. Mrs.Sampan Shapma

W/o Mr. Shailehider Sharma
H.NO.79, Plot.No.10,
Patel Apartments, Sector-13,
Rohini,
Delhi-110085.

5- Mrs. Marnta Khera
W/o Mr. Rajan Khera
1730-D, Pratap Street,

■Paharganj, !
New DeThi-110055.

6. Mr.Joginder Singh
S/o Late Shri Zile Singh
D-16, Rajiv Park,
West Sagarpur,
New Delhi-110046. .

(By Advocate: Sh. K.N.Jha) .
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Government of NCT of/beilhj f
through its Principal/Sedretary;,a' /. /a/:/:;
Indraprastha Sachivalaya, ■ '
Indraprastha Estate, i ■/' ■ i' . //aaar; ;
New Delhi - 1 10002. L
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D01 hi Tapedi k Upmu 1 an> SarT).^ tiv.:; • | / V■
Ministry of Heafth '
Government of NGTi'Of;'--DeTh-iV'^,V^
Patel Chest■ Hospital: v
Patel fiagar,
New Del hi - 110008.

(By Advocate: Sh. S.L.Lakhanpal)
I Respondents

OA 823/200;

Babita Rani
D/o Mr. Radhey Shyam
74, New Lohare Colony,
Shastri Nagar, Delh-110031.

Mukesh Sharm
S/o Udho Dass
B-147, Gali No.2,
Arnrit Vihar,
Burari , New Delhi .

Bimla Bhatt
W/o Mr. Ygendera
26A, Sector 4, DIZ Area,
Shahid Bhagat Singh Marg,
Gole Market-, New Delhi.

4, Ajay Kumar
S/o Mr. Durga Frasad
H.No.136/;3 Janta Quarterss
Paschim pjuri, New Delhi 1 10066.

Rajnish Sharma. . , v
S/o late/satnarayah Sharma
H. No. 18/4,7 , . Bahadur.garh,
Distt. Jajjar, Haryana,
124 507.'' :. '

Punneet'ichugh:
S/o 1 ate' i:A. K, Chugh
BA/87A ijlG Flat,
Janakpuhlij,
New De1hi — 1 10058•

Ankur Dhariwal
S/o Mr. Santosh Kumar Dhariwal
A-92, Amar Colony,
Nangloi, New Delhi-110041.
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o Shri ,Nain Singh
o House No. 110,

Village ,& P.O. Tlgipur,
Delhi 1,1.0036. ,

Reena Massry
W/o Johri/Loyal/ry^ -/-^ /,
A-6/16^>.Ghet Ram; ■Gafi
No. 1, Mouzpupi;; ■ '
Delhi 'V' : .yy.'/;;,
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10.

Sharma

Vikas K.umar

S/o Dr. R.N,
F-1/37 j D.K. Road
Mohan Gardsn,
Lit."tarn NaQar,

Msw Ds 1 hi ~ 1 10054 i'

(4)

1 1 Mohit Kr

Shmr /
O / U

Tyayi ,
Y . S . T y a g 1 ,

C/o Gangasaran Tyagi ,
/ 75) Ahata Ki dara,
F.ahar'i Dhi raj j
u9 1 h 1

N 9 a r F11 rm s t a n ,

12. Pradssp Kumar i .
5/o Mr . Oh 1 r 1 nder;' 31 ngh

M c D M © d 1G a 1. C o rn p 1 © X,n n

-OiL ,

Gu1ab1 Bagh, Dslhi 110007.

13. Bssna Ram,

O/o Mr. Lima Kant,
1431—Typs I Dslhi
Gu1ab1 Bagh,
Ns'w Ds 1 h 1 110007 .

A d rn 1 n t s't r a t t o n Q u arts r

14. 1 a rn a 1 M u rn t. a i
IT / I. A u~
o / O ri I I'lLirn tai Ahrnsd

n .

N a

D©1h i .

No .
„ 1 r-

 75 , Fooks't 3 , SsCtor A-5 ,
.

9 1 a PLiTis rwas Co 1 oriy ,

u/ /
n/ u Vinod Kumar

RangpLir "s V111 ag©
HoiiS© No. 37 , N©W Dslhi 110037.

16 .

3/0 3 h r "i R a g h Li b i r 3 i n g h
^  ?. /! u" • n "f" ̂  r*. v^.

O I'l l PiabLai i .a 1 ,
;F0 1 pur

ri 1 U 1 n n. c
U'C? i l l ! I I L.MJOU

17 Lirnssh KLirnar

S/o Kanv^ar Singh
C/o Ragh'ub'ir Singh Kachviya
No. 2 7 4, MLim r k a,
V111 a g 6 « F.
NS'W Ds 1 h "i .

•J NU

D08pa VlJ
In! j o M r . A r Li n K a t. h Li r i a

H.No.134, Block 5,
3 Lib hash Nagar ,
N0W D©1h i .

n r-. I .• u -I
r\ar\i \ \ Go©'

W/o Ajay Gosl
C / o 3 h r 1 V K G Li p t a,
RZ — 8B, Gali f'lo. 6 ,
Dada Chstriwala Marg,
Raj N.agarr Fhass I, Fa lam Colony,
N©w Ds1h i 1 10045.
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"'o Raj0sh Arora¥1/

■?F,

"' la Mol' la 11 aI/ n .
r\ I I '

Bahadurgarh Disstt, Jaipan
H a r y a n a 124-507.

21 . L1j u Mo 1 P.O.
W / o S1 b 1 M.
.A-248) Vishal Kunj )
Tagors Gardsn Extension)
New Delhi 110027.

22. Jitender Kumar
S/o Shri Raj Kumar
RZ-76) New Roshan Pura,
Near Holi Chowk)
Naj aigarh,
New Delhi 1 10008.

n n i .-. V-. r-. r«
I  la o I

D/o
S~4/304) Curzon Road Hostel ,

yj K. G. Marg ,
New Delh1-110001.

J
24. Sum Radha

W/o Shri S a n j a1
H . No. 103) .A/1 Gautarn Nagar,
New De1h i . '

Raj Kumar Dharna
S/o Shri RiKi Dhama
A-1/66) East Gokalpuf")
Loni Road)
Del hi-1 10097.

Barti Sarfna
14/ /\l/ u Pankaj Sharma
H. No. 112 Street No.7,
Krishna Nagar,
Safdarjung Enclave,

.J New Delhi' 1 10029.

27. Monika Gupta,
D/o Nanesh Ch. Gupta,
H. No .3 V vekanand Road,
Sax 1 e Rohffi 11a, De 1 h i

28. Dinesh Kumar Sharma
S/o Shri M.P. Sharma
D—439, Gall No.9,
Bhajan pura, Delhi .

S/o Shri Jagan Nath
Village PO Svjatentha Nagar,
Nang1 a) Delhi .

10. Ravi rider Kumar Sharma
T' /
O/ U Shri Mool Chand Sharma
B-19, East Nathu Colony,
Strset No.2,
Delhi - 110093.
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Sanjay
S/o Chancier Frakash,
7illaQe c< PO Tee kali
D'istt, Gurgaon.

M d . j a V 6 d

o / o M ci • T a y y a b
I O o na V il i A jam i'shan
c; h e t' L-i k a V e r',
Jama Mashid, De1hi 6 .

Praghya
S a k e t. J
New Delhi ■

V i nod

o / o s. C. T h a k k a r
137, DESU Colony,
Shalirnar Bagh,
Del hi-86,

P ri t i

W/o Vi rendra ;Kumar
R-Z/105, Dabhi Ext.,
Pal am Road,
De 1 h "I — 4-8 I

San tc/sh

H.No.40, SBI Society,
Pi tarn Pura,
New De1h i-110034.

. App 11 cant.?

Jasbir Kaur |
D/o Pararnjeetl' Singh
215/156, Pkt-b2,
Secuur II, Rohim 85.

(By Advocate; Sh. K.N.Jha)

Versus

1 . Government of NCI of Delhi
through its Principal Secretary,
Ii idr apf astha Sachivalaya,
Indraprastha Estate,
New Delhi - 110002.

Delhi Tapedik Unrnulan Sarniti
Ministry of Health
Government of NCT of Delhi ,
5 Sham Nath Marg,
New Delhi - 110054.

(By Advocate: Sh. S,L.Lakhanpal)

ORDER fORAI 1

By Sh. Kuldip Singh, Member (j)

neard counsel Tor the parties.

2. It IS a case of the applicants itself that th

has been recruited as T.B. Health Visitors/Laboratory

.  . > > Respondents

applicant



I

w

Technicians through Delhi Tapeciic Unmulan Samiti (Registered),

The documents tiled alongwith the OA show that it is a Svociety

registered under the Societies Registration Act and this

society has not been notified under Section 14 of the AT Act.

So this Tribunal is not vested with the Jurisdiction to -deal

with the service matters concerning this society. Hence, for

want oi jurisdiction these OAs have to be dismissed.

id '

KltlLDIP SINGH )
Member (J)


